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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTREN ZONAL BENCH, KOLKATA
N
O.A. No. 106/2022/EZ
IN THE MATTER OF:
DASARATHISWAIN  evveeeereesniaeseens APPLICANT

VERSUS
STATE OF ODISHA & OTHERS ~ iiiiiiiennns RESPONDENT(S)
URTHER ADDITIONAL COUNTER AFFIDAVIT ON BEHALF OF THE
BEPONDENT NO. 4 ie. COLLECTOR & DISTRICT MAGISTRATE,

YAGARH

Y Smt. Swadha Dev Singh, LAS aged 3% years, W/o -
S Samantls \lzxmapresently working as Collector & District Magistrate,

Nayagarh, Odisha do hereby solemnly affirm and declare as under;

1. That, 1 am submitting herewith additional counter affidavit to
supplement the facts already submitted on 03.09.2022 through counter
affidavit before the Hon'ble NGT, Eastern Zone Kolkata in this case.

2. That in para-7 of the Counter Affidavit it was submitted that the width
of the Kutcha road passing through the Gramya Jungle plot No. 773 is
6 feet which was inadvertently mentioned and hence a typographical
error. The width of the said Kutcha Road is 6 meter. The Kutcha road in
the Gramya Jungle plots is being used as Footpath for the local tribal
people of 17 villages to enter into their agriculture land for cultivation ,
collection of Forest produce and for other purposes. The width of the
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W Kutcha road is not even throughout due to growth of seasonal bushes,
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small shrub and meandering rain cut gullies. The existence of valuable
trees on the road is totally denied.

3. Itis not a fact that the JCB was used for uprooting of the valuable trees
grown on Gramya Jungle road, rather it was used for levelling the road
on Plot No. 774, 777, 1889/2522 & 1889 recorded in the RoR as Rasta, to
remove the bushes & shrubs. It is pertinent to mention that there were
also no valuable trees grown on the Kutcha road that passes through
the Gramya Jungle plots which has also been submitted in the original
affidavit.

4. The restoration of road by gully plugging and mending the rain cuts

was done without any widening and black topping on the land which is

recorded as Rasta (Road) in the revenue record of rights. As the
restoration of road work was done over Plot No. 1889/2522 (Kisam -

Ratsa), Plot No. 1889 (Kisam - Ratsa) corresponding to part of Sabik

Plot No. 1015 (Klsam - Godanda) and Hal Plto No. 777 &774 (Klsam-

Rasta) correspondonding to Sabik Plot No. 381 (Kisam - Danda)

_coming under Govt. Sarbasadharan Khata No. 509 of Village
/ & udupangi no forest diversion proposal was required. The restoration
Myanrh

&
( Regd. No-

ON-S52012 /2

’!‘) J{gl(lxata No. 510 (Rakhita), Village- Gudpangi, which corresponds to
\_ : rr-‘ r‘ s

F M~ sabik Plot No. 345 (Kisam - Jungle) and Sabik Plot no. 76 (Kisam -

ro%d work has not touched the Gramya Jungle Plot. i.e., Plot no. 773

fsam - Gramya Jungle) & Plot no. 9 (Kisam - Gramya Jungle) under

Sarad Doyam Ek Fasal).
5. The revenue map indicating plots over which restoration work was

carried out along with photographs and sabik/hal land schedule duly

attested are attached herewith for kind reference. ¢ /Jnarexvre - 9/4 Series

Thus the proceeding having no merits needs to be dismissed.
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VERIFICATION

[, Smt. Swadha Dev Singh, 1.AS presently working as Collector &
District Magistrate, Nayagarh do hereby verify that the contents of the above
Counter Affidavit are true and correct to my knowledge based on official

records, no part of it is false and no material has been concealed there from.
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By the respondent No. 4

Collector & Dist. Magistrate
NAY




—4- ANNERURE - €] Cerges
LAND SCHEDULE (HAL)

Mouza-Gudupangi, P.S-Nayagarh, No-06

Khata No-509 (Sarbasadharan)

Plot No-1889/2522, Kissam-Rasta, Area-Ac 0.76
Plot No-1889, Kissam-Rasta, Area-Ac 0.85

Plot No-777, Kissam-Rasta, Area-Ac 0.09

Plot No-774, Kissam-Rasta, Area-Ac 1.54

SABIK PLOT DETAILS

Hal Plot Corresponding Sabik Plot
1. 1889/2522 1015 (Partly)
2. 1889 381/1476
3. 777 381(Partly)
4. 774 381(Partly)

Land Schedule of the above corresponding Sabik Plots

Mouza-Gudupangi, No-441, P.S-Sadar
Sabik Khata No-183(Sarbasadharan)
Plot No-1015, Kissam-Godanda, Area-Ac 0.71

Plot No-381/1476, Kissam-Danda, Area-Ac 0.85

Plot No-381, Kissam-Danda, Area-Ac 1.13

—BN.JLADW)WH,-

Collector & Dist. Magisirate
NAYAGARH

@@D“



!
©

od,
q\

Ro
P

. \J“\m@e
e
4.

_gi.l {

r!h‘?’ﬂe'-. =T

=, —

- AT

Y "
P e

e e,
e /ﬁ«.‘ T £ Umc....

. n.\_.ﬁ«\m\nﬂm.\.;
re VHT
, KNS T

3
-.n./.u..- s
2 &Y

st
7
g,

& 71

ar
L

-1
0
=

S
L

r &
% Z*



2 Mooy Gradagares
LR Nsaneor,

. " - o '7,‘{11-:
)-s._\ s d*‘@%
MQ{D gfm'é,}‘_'fw(\tmdj 8

e Shed
il A Seet N
,.Am;{){'\cﬁ ~QX

po-T1712

W
s

£oc0© ok '?\U\
D Mo -9

i pxea ok Foo)
el L Q¥

g, ¥ IR @r
'l: . : 1‘ \2-_!\\\-\,.'\.?:‘.)
A/ DRI AT










#C, 3 RloN Ng ~\RRF

Latitude: 20.190022
Longitude: 85.060933
Altitude: -4.1+248 m
Accuracy: 91.4m

Time: 04-19-2024 16:53
Note: Gudu pangiRoad
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